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Civil Appeal  No(s).  533/2023

MAGANLAL DAGA HUF & ANR.                           Appellant(s)

                                VERSUS

JAG MOHAN DAGA & ORS.                              Respondent(s)

(IA  No.204530/2022-EXEMPTION  FROM  FILING  C/C  OF  THE  IMPUGNED
JUDGMENT  and  IA  No.204539/2022-STAY  APPLICATION  and  IA
No.1501/2023-INTERVENTION/IMPLEADMENT  and  IA  No.204528/2022-
PERMISSION TO FILE APPEAL )
 
WITH

C.A. No. 9243/2022 (XVII)
(FOR ADMISSION and I.R. and IA No.199475/2022-EXEMPTION FROM FILING
C/C OF THE IMPUGNED JUDGMENT and IA No.199474/2022-STAY APPLICATION
and IA No.1509/2023-INTERVENTION/IMPLEADMENT)
 
Date : 15-05-2023 This appeal was called on for hearing today.

CORAM :  HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE PAMIDIGHANTAM SRI NARASIMHA
         HON'BLE MR. JUSTICE J.B. PARDIWALA

For Appellant(s)   Mr. Aman Raj Gandhi, AOR
                   Mr. Pranay Tuteja, Adv.
                   
                   Mr. Pranaya Goyal, AOR
                   
For Respondent(s)  Mr. Rishav Banerjee, Adv.
                   Mr. Rishab Banerjee, Adv.
                   Mr. Patita Paban Biswal, Adv.
                   Mr. Anirudh Sanganeria, AOR
                   

UPON hearing the counsel the Court made the following
                              O R D E R

1 On the request of the learned counsel  appearing on behalf  of  the appellant,

liberty is granted to delete Respondent No 2 from the array of parties.

2 List the appeals on a non-miscellaneous day on 29 August 2023.
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